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qraL[. 714().— TFTET, a9 T SAarg Tadd JArag H§ 9T qYERT Al STreeEdr
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“433 e EE] qreer w9 A, -252, 1 1000 | 1500 | 150
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’ 53/10, 53/11, 53/12,
53/18 & 53/19, umH-
T, R
A, SET-Sra,
TISTEATT
439 T T . . - 724/47, TR 2 1500 | 3375 | 300
FiFed
¢ fereT, RSy,
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440 EEperey ﬂﬁi‘?‘l’ % .-882/552, W 2 1400 | 3200 | 266.66
FiFed
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MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
NOTIFICATION
New Delhi, the 13" November, 2020

G.S.R. 714 (E).—Whereas, sale and use of pet coke in lime kilns in the National Capital Region (NCR) States

was notified vide notification of the Government of India in the Ministry of Environment, Forest and Climate Change
number G.S.R. 45(E), dated the 19" January, 2018, wherein sale of pet coke are made only to the industrial units
mentioned in the list annexed to the said notification as Annexure and any change in the said list shall be made on the
recommendation of the concerned State Government and with the approval of the Central Pollution Control Board,;

And whereas, on the recommendation of the State Government of Rajasthan, Central Pollution Control Board
has approved further addition of 8 lime kilns in the Annexure of the notification mentioned above.

Now, therefore, in exercise of the powers conferred by sub-sections (1) and (2) of section 3 of the Environment
(Protection) Act, 1986 (29 of 1986), the Central Government hereby makes the following further amendment in the
aforesaid notification, namely:—

In the said notification, in the Annexure, after serial number 432 and the entries relating thereto, the
following serial numbers and entries shall be added, namely: —

“433 M/s Braj Chemicals & |Mile stone No.-252, NH-89, 1 1000 1500 150

Minerals Bikaner, Jodhpur Road,
Deshnoke, District-Bikaner,
Rajasthan
434 M/s Anandvats Lime [K. No.-100/1, Basni Harisingh, 1 625 1250 180
Industries Tehsil- Bhopalgarh, District-

Jodhpur, Rajasthan

435 M/s Neelkanth K. No.-159/9 & 159/10, Basni 2 1200 2500 240
Chemicals & Minerals [Harisingh, Tehsil- Bhopalgarh,
District- Jodhpur, Rajasthan

Tadawas, Tehsil- Khivsar,
Distt: Nagaur, Rajasthan

436 M/s Pooja Lime K. No.-169/12, Basni 1250 2625 250
Industries Harisingh, Tehsil- Bhopalgarh,
District- Jodhpur, Rajasthan
437 M/s Nikita Industries |K. No.-159/12, Basni 750 1575 150
Harisingh, Tehsil- Bhopalgarh,
District- Jodhpur, Rajasthan
438 M/s Jodhpur K. No.- 53, 53/6, 53/10, 53/11, 2100 5040 550
Chemicals 53/12, 53/18 & 53/19, Village-
Kiramsariya, Tehsil- Osiyan,
District- Jodhpur, Rajasthan
439 M/s Rakesh Chemicals |K. No.-724/47, Tehsil- Bilara, 1500 3375 300
District- Jodhpur, Rajasthan
440 M/s Arihant Chemicals|K. No.- 882/552, Village- 1400 3200 266.66”.

[F. No. Q-16017/04/2018-CPA(pt)]
YASHVIR SINGH, Economic Advisor

Note: The principle notification was published vide number G.S.R. 45(E), dated the 19" January, 2018 and
subsequently amended vide notification number G.S.R. 495(E), dated the 25™ May, 2018, G.S.R. 397(E), dated the
31 May, 2019, G.S.R. 906(E), dated the 12" December, 2019 and G.S.R. 113(E), dated the 14™ February, 2020.
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